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to state at what stage is the scheme 
of opening a research centre for the 
development of jet engines m co­
ordination with the Ministry of 
Defence and the Council of Scientific 
and Industrial Research?

The Deputy Minister of Scientific 
UtKarch and Cnltnral Affairs (Dr. 
M ML Das): The Gas Turbine Research 
Centre has started functioning at the 
Indian Air Force Maintenance Centre, 
Kanpur, and work on a few projects 
has been initiated Recruitment of 
staff for the centre is in progress

(aft tw
m ftur

•wt ftrorr m  rrr
f*r

«P?Sto TR5FP" %
m w zal «tp* mwt #
fipRT *1^ ?PT?T̂ > % *«T 3  f?TCT It

(«*) zr sp faq-
f?JT m  '

ftW T T ’ITSft ( * T °  v t o  !T Io  s f o r o f t ) '
(®c) (^ )  an
$ »TVt iHTT-Wt TT -n* i f
3fwfr I

Survey of India

1866. Shri S. M. Banerjee: Will the 
Ministei of Scientific Research »"<* 
Cnltnral Affairs be pleased to lay <1 
statement on the Table showing

(a) the number r f  projects with 
their names m which the Survey of 
India had undertaken survey work 
dunng the Fir<t Five Year Plan 
period

lb) the amount spent for such sui- 
vej work,

{c) projects on which the Survey 
0f  India has started work during the 
Second Five Year Plan period; and

(d) the amounts likely to be spent*

Ibe Deputy Minister of Scientific 
Research and Cnltnral Affairs (Dr.
M. M. Das): (a) to (c) A statement 
shc>wmg the projects undertaken 
during the First and the Second Plan 
periods and the expenditure incurred 
thereon according to available infor­
mation, is laid on the Table of the 
Hc+use (See Appendix III annexure 
Nd 821

(cu ~fto accurate estimate can ‘be 
given of the further amounts likely 
t0 be spent on each project at this 
st0ge

Survey of India

1667 Shn S M. Banerjee. Will the 
minister of Scientific Research and 
fjiltnral Affairs be pleased to state

(a) whtthu certain sections of the 
Svjrvtj of India have been declared 
a<. industrial undei takings,

(b> if so the basis of such declara­
tion,

\c) the reasons foi excluding othei 
scctions, and

(d) whethei the excluded sections 
a(-i aUo to bo declared as industrial 
undertakings ’

The Deputy Minister of Scientific 
Research and Cultural Affairs (Dr. 
j4 M Das), (a) Yes Sir

(b) The Sections concern td  come 
within the purview of the term ‘Indus­
trial Establishment' as defined in 
(jau.se (e) of Section 2 of Industrial 
£fnplo\ment (Standing Orders) Act,

id  The othei Sections do not fall 
^lthin the purview .o f the term 
••industrial Establishment"

(d) No, Sir




